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FOR APPLICANTS(S) Adv. : Mr. P.P.Behera

FOR RESPONDENTS(S) Adv. Mr. D.K.Mallick
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Noteq n( The Reglstry Order of The Tribunal

Ld. Counsel for both the sides are present.

i) O\@ oJy | Ld. Counsel for”the ai)plicant seeks to w%thfirav_v this case as
* ' ‘5 \r} he does not like to pursue the same. Permission is accorded.
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1sp of as withdrawn.
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